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CP No. 46/2016

Sh. N.C.Gupta for the petitioner applicant. Sh. Krishna Dev Vyas, CGSC
representing the ROC, Kanpur. He seeks time to file formal reply/
comments of the Central Govit. expressing its view on maintainability of
the present petition before this Bench. In the light of the statutory
changes, the I & B Code came into effect since 01/12/2016.

The matter to be listed on 29" January, 2018.
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